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on the Accounts and the comments
of the Comptroller and Auditor Gen-
eral of India thereon.

{b) Review by Government on

the working of the above Corpora-
tion.

[Placed in Library, See No, LT-

6702]94]

1V. (a) Eighteenth Annual Report and
Arcounts of the Kudremukh Iron Or
Company Limited, Bangalore, for
the year 1993-94 together with the
Auditor’s Report on the Accuonts
and the comments of the Comptrol-
ler and Auditor Genera]l of India
thereon.

(b) Review by Government on
the working of the above Com-
pany,

[Placed in Library, See No, LT
6708/94]

V (a) Twenty-ninth Annual Re-
porty and Accounts of the Metal
Scrap Trade Corporation  Limited,
Calcutta, for the year 1993-94,
together with the Auditors’ Reporg
on the Accounts and the comments
of the Comptroller and Auditor
General of India thereon.

(b) Review by Government on
the working of the above Corpora-
tion.

[Placed in Library, See No, LT-
6709/94]

VI (a) Twenty-second Annual Re.

port and Accounts of the Steel
Authorjty of India Limited.
New Delhi for the year 1993-94,
together with the Auditors’ Report
on the Accounts and the comments;
of the Comptroller and Auditor
Genera] of India thereon.

(b) Review by Government on
the working vf the above Com-

pany,

[Placed in Library, See No, LT-
6893/94]
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Notification of the Minjstry of Chemi.
cals and Fertilizers

THE MINISTER OF STATE IN
THE MINISTRY OF PERSONNEL,
PUBLIC GREVANCES AND PEN-
SIONS AND MINISTER OF STATE
IN THE MINISTRY OF PARLIA-
MENTARY AFFAIRS (SHRIMATI
MARGARET ALVA): On behalf of
SHRI EDUARDO FALEIRO: Ma.dam
I lay on the Table, under sub-sectxon
(6) of section 3 of the Essential
Commodities Act, 1955 a copy (in
English and Hindj) of the Ministry of
Chemicals and Fertiliders (Depart-
ment of Chemicals and Petrochemi-
cals) Notification $.0. No, 18(E),
dated the 6th January, 1995 publish-
ing the Drugs (Prices Control)
Order, 1995.

[Placed in Library, See No, LT-
7020/95]

(1) Report and Accounis of various
Companleg under Companies Act,
1956

(2) Report and Accounts (1993-94) of
the Fluid Control Research Insti
tute, Palghat (Kerala) and rela.
ted papers

(3) Memorandum of Undertaking
between Government of ImliaA and
Bharat Heavy Electricals Limijted

—

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(DEPTT, OF INDUSTRIAL DEVE-
LOPMENT) AND MINISTER OF
STATE IN THE MINISTRY OF IN-
DUSTRY DEPTT. OF HEAVY IN-
DUSTRY) (SHRIMATI KRISHNA
SAHI): Madam, I lay on the Table—

(1) (A) A copy each (in Eng-
lish and Hindi) of the following
papers, under subsection (1) of
sectxon 619A of the Companies Act,
1956: —
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(Shrimati Krishna Sahj)

I (a) Annual Report and .\«-
counts of the Hindustan Plopw
Filmg Manufaciuring Coinpany
Limited, Ootacamund, for the year
1992-93’ together with the Auditors’
Report on the Aceounis and the
comments of the Comptroller and
Auditor General of India thereon.

(b) Statement by Government
accepting the above Report.

[Placed in Likrary, See No, LT-
6849/94]

II, (a) Annual Report and Ac-
counts of the Bharat Yan{r« Nigam
Limited, Allahabad, for the year
1993-94, together with the Audi-
tors’ Repor{ on the Accounts and
the comments of the Comptroller
and Auditor General of India
thereon.

(b) Statement by Government
accepting the above Report.

(Placed in Library, See No LT
6846/94]

IIT, (a) Thirteenth Annual Re-
por{ and Accounts of the National
Bicycle Corporation of India Limi-
ted, Bombay, for the year 1993-94,
together with the Auditors’ Report
on the Accounts and the com-
ments of the Comptroller and Au-
ditor Genera] of India thereon,

(b) Statement by Government
accepting the above Report.

{Placed in Library, Sce No, LT-
6840/94]

IV. (a) Twenty-fourth Annual
Report and Accounts of the Engine-
ering Projects (India) LimiNg,
New Delhi, for the year 1993-94,
togetrer with the Auditors’ Report
on the Accounts and the comments
of the Comptroller and Auditor
General of India thereon.

(b) Statement by Government
accepting the above Report.
[Placed in Library. Seéz No, LT-

6845[94]'

V. (ay Thirty-fifth Annual Re-
port and Accounts of the Hindustan
Salts Limited, Jaipur, for the yeer

[ RAJYA SABHA ]
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1993-94, together with the Audi-
tors’ Repor{ on the Accounts and
the commonts »f the Comptroller
and  Auditor Genera] of India
t ¢..0n.

(b) Statemeny by Guvernment
accepting the above Report.

Piaced in Library See No LT
6842/94)

vi, (a) Twenty-ninth Annual Re-
pot ond Accounts of the Sambhar
Baly: Limited. Jaipur, for the year
1995-04, rogether with the Audi-
tors’ Report on the Accounts and
the comments of the Comptroller
and Auditor General of India
thereon,

(b) Siatemeny by Government
accepting the above Reporr.

{Placed in Library, Sce No LT-
6843/94]

VIL. (a) Thirtieth Annual Re-
port and Accounts oi the Instru-
mentation Limiled, Kota, for the
year 1993-94, together with the
Audiiors’ Report on the Accounts
and the comments of the Comptrol-
ler and Auditor General of India
thereon.

(b) Statemeny by Government
accepiing the above Report.

[Placed in Library, See No, LT-
6838/94]

VUI (a) Thirty-fifth Annual
Report and Accounts of the Heavy
Engineering Corporation Limited,
Ranchi for the year 1993-94 to-
gether with the Auditors’ Report
on the Accounts and the comments
of {te Comptrolley and Auditor
General of India thereon.

(b) Statement by Government
accepting the above Report.

[Placed in Library, See No, LT-
6836/941
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IX, (a) Thirty-ninth Annual Re-
port and Accounts of the National
Industrial Development Corpora-
tion Limited, New Deihi, for the
year 1993-94, together with the
Auditors’ Repori on the Accounts
and the comments of the Compirol-
ler and Auditor Genera) of India
tirereon.

(b) Statement by Government
accepting the above Report.

[Placed in Library, See No, LT-
6844]94]

X (a) Twenty-fifth Annual Re-
port and Accounts of the Tannery
and Footwear Corporation of India
Limited, Kanpur, for the year
1993-94, together with the Auditors’
Report on the Accounts and the
comments of the Comptroller and
Auditor General of India thereon.

(b) Statemen; by Governmeni
accepting the above Report.

[Placed in Library See No uT-
(839/94]

XI. (a) Annual Report and Ac-
counts of the Cycle Corporation of

India Limited Calcutta, for the
year 1993-94 together with the
Auditors’ Repory on the Accounts

and the comments of the Comp-
troller and Auditor Genera]l of
India thereon.

(b) Statement by Government
accepting the above Report.

[Placed in Library, See No LT-
634894]

XII, (a) Annual Report and
Accounts of the Bharat Bhari Ud-
yog Nigam Limited, Calcutta, for
the year 1993.94, together with the
Auditors’ Report on the Accounts
and the comments of the Comptrol-
ler and Auditor General of Indja
thereon.

(b) Statemeny by Government
accepting the above Report.

[Placed in Library, See No LT-
6850/94]

| 14th FEB

- —

1995 | On the Table 242

LI (a) Annua] Report and Ac-
countg of the Damodhar Cement
¢nd Slag Limited, Purylia (West
B-ugal) for the year 1993.94, to.
gether with the Auditors’ Report
on the Accounts and the comments
of the Comptroller and Auditor
General of Indija thereon

{b) Statement by Government
accepling the above Report,

[Placed in Library, See No LT-
6837]94]

X1V, (a) Annual Report and Ac-
counts of the Bharat Heavy Elec-
tricals Limited, New Delhi, for the
year 1993-94, together with the Au.
ditors’ Repor{ on the Accounts and
the comments of the Comptroller
and Auditor General of Indja there-
on.

o)

(b) Statement by Government

accepting the above  Report.
(Placed in Library. See No¢. LT-
6847,/94}

XV. (a) Annual Repdort and Ac-
counts of the Tyre Corporation of
India Limited, Calcutta, for the
1993.94, together with the Auditors’
Report on the Accountg and the
comments of the Comptroller and
Auditor Genera] of India thereon.

(b) Statement by Gtvernment
accepting the above Report.

{Placed in Library, See No LT-
6841/94]

)

XVI. (a) Forty.first Annua] Re-
port and Accounts of the HMT Li-
mited, Bangalore for the year 1993-
94 together with the Auditors’ Re.
port on the Accounts and the com-
ments of the Comptroller and
Auditor General of Indla thereon.

(b) Statement by Government
accepting the above Report.
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[Placed in Library, See No, LT-
6618/94]

(B) Statement (in English and

Hindj) giving reasong for the de.

laying in delaying the papers mes-
tioned at (A) I) above.

(2) A copy each (in English and
Hindi) of the following papers:—

(a) Annua] Report and Accountig
of the Fluid Control Research Ins-
titute, Palghat (Kerala) fcr the
yvear 1993-94, together w'th the
Auditors’ Report on the Accounts.

(b) Statement by Government
accepting the above Report.

[Placed in Library, Se¢ No, LT-
6623/94]

(3) Memorandum of Uaderstand-
ing between the Governmcnt of
India (Ministry of Industry De-
partment of Heavy Industry) and
Bharg;y Heavy Electricals Limited,
for the year 1994-95,

[Placed in Library, See No, LT-
6853/94]

Accounts (1993-94) of the Khadj and
village Industries Commission, Bombuay
and related papers.

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(DEPARTMENT OF SMALL SCALE
INDUSTRIES AND AGRO AND RU-
RAL INDUSTRIES) (SHRIM AKU-
NACHALAM): Madam, I lay on the
Table a copy each (in English and
Hindi) of the following papcrs un-
der sub-section (3) of section 24 and
sub-section (4) of section 23 of the
Khadi and Village Industries Com.
m.ssion Act, 1956:—

(i) The Annual Accounts of the
Khadj and Village Industries Com._
sion, Bombay, for the year 1993-94,
and the Audit Report thereon,

(ii) Statement by Government
accepting the above Report.

[ RAJYA SABHA ]
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On the Table Qu4d
(Shrimati Krisana Sahi)

[Placed in Library, See Wo, LT-
1022/95]

I. Valuation report of the Life In-
surance Corporation of India

1. Report of the Comptrolley and
Auditor General of India
ik Accounis of 41993-94) of the Se-

eurigjes and Exchange Board of
India, Boinbay and related pap:rs

IV, Report and Accounts (1993.94) of
the Naliona] Iwstitute of Public
Finance an¢ Policy, New Delhi

THE  MINISTER OfF  FINANCE
(SHRI MANMOHAN SINGH): Ma
dam, I lay on the Table—

I. A copy (in English aad Hindi)
of the twenty-tfourth Valuation re-
port of the Life Insurance Corpoia.
ijon of India as on 31st March,
1994, uncler s2ction 29 of the Life
Insurance Corporation Act, 1956.

{Placed in Library,K Se¢ No  LT-
7026/33]

II. A copy (in Englsh and Hindj)
of the Report of the Comptroiler
and Auditor General of Indig for
the year ended the 31st March, 1933
(No. 12 of 1394—Union Govern-
men; (Civil) I under clause (1) of
article 151 of the Constitution,

[Placzd in Library. See No, LT-

6979/94]

IIT. A copy each (in English tnd
Hindi) of the following papers.

(2) Annual Accounts of the
Securiiies and Exchange Board of
India, Bombay, for the year 1993.
94 ang the Audit Repori thereon,
under sub-section (4) of section 15
of the Securities and Exchange
Board of Indig Act, 1992.

(b) Stetement giving reasons for
the delay in laying the papers men-
tioned at (i) above.

[Placed in Library. See No,
7027/95)

IV. (a) Annual Report and Aec.
counts of the National Institute of

LT-



